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Reports under the Monopolies and
Restrictive Trade Practices Act,
1964.
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1. Report (Aprij} 1978) of the Law
Commission of India on the Hindu
Marriage Act, 1955

II. Report of the Law Commission of
Indiz on Article 220 of the Constitu-
tution and relateq paper

sit acfag : wgan § faeafafas
qdl FT UF-F IfT T GAT 9T 9T

[ .
w@ar g -

(1) (7) faeg Forag miffiram, 105
F g T 9ara F fafg g

[ 11 MAY 1978 ]

on the Table - 186

THEIAT gfqaza (797, 1978)
faarg & mga =7 § 2z 59 A
frarg-fa=sz & o= & s § faar
ST |

(ii) @faam F =T8T 220 &
graeg § o9aRa & fafg gm e
ggaar gfaagT . oIy s
g & g aFEq 9% fAaeT |

(2) (1) 392 (i) ® Sfeafaa
vfqaadt &1 fg=dy qrz groa-arg gwr
TEAITT @A F FION F1 &N
Tig faazer (sast qur fgr #)

[Placed in Lijbrary. See No. LT-
2313/78 for (1) and (2)1.

——

Report of the Railway Convention
Committee

SHRI SYED AHMAD HASHMI
(Uttar Pradesh): Sir, I beg to lay on
the Table a copy of the Third Report
of the Railway Convention Commit-
tee on the action taken by Govern-
ment on the recommendations con-
tained in the Ninth Report of the Com.
mittee, 1973, on Social Burdens on
Indian Railways.

Petition Re: working and service
conditions of the extra departmental
employees of the Posts and Telegraphs

Department

SHRIMAT] LEELA DAMODARA
MENON (Kerala): Sir, I beg to
present a petition signed by Shsi B.
K, Samantarary, Mail Carrier, Cjo
Sub-Postmaster, Nuapada (Ganjam)
and 33 others regarding working and
gervice conditions of the Extra Depart-
mental Employees of the Posts and
Telegraphs Department,



